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Sir,

Memo No. HC.VII-21/20O8(pI,)/4858-21859/A, dated
Copy to:

Authority.

E H H RT H
(HrGH COURT OF ASSAi,t, AGAI.AND; MIZORAM AND ARUNACHAL PRADESH)

No. Hc.VII-2U2008(pt.)/4857/A

SmU Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench,
Naharlagun.

Dated Guwahati, )une,2024.
Casual leave.

No. HC(IB)-VIG/OL|2OZ3137B-92 Dated the ZTth May,2024.

(-

with reference to the above, I am directed to inform you that shri yomge Ado,
Member Secretary, Arunachal pradesh state Legal Services Authority, Itanagar has been
granted thnee days casual leave from 03.06.2024 to 05,06.2024 along with stauon
leave permission, fiom the evening of 31.05.2024 till the evening or os.oe.zoz+. a
senior officer available at the stauon will remain in charge of his ffice during his absence.

1. Shri Yomge Ado, Member Secretary, Arunachal pradesh State Legal Services

r{The Project Manager, Gauhati High Court.

Yours faithfully,
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